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ELECTION COMMISSION OF INDIA
ORDER
Nirvachan Sadan Ashoka Road New Delhi — 110001/12" June 2018/22 Jyaistha, 1940(Saka)

No. 76//ORDERS/ES-1/BR-LA/2015—Whereas, the Election Commission is satisfied that
each of the contesting candidates specified in column (4) of the Table below at the General Election
to the Legislative Assembly, 2015 from the State of Bihar as specified in column (2) held from the
constituency specified in column (3) against his/her name, has failed to lodge any account of his/her
election expenses at all or in the manner as required by the Representation of the people Act, 1951
and the rules made thereunder as shown in column (5) of the said Table:

And Whereas, the said candidates have either not furnished any reason of explanation for the
said failure even after due notice of the Election Commission, or after considering the representation,
if any made by them, the Election Commission is satisfied that they have no good reason or
justification for the said failure;

Now therefore, in pursuance of Section 10A of the said Act, the Election Commission
hereby declares the persons specified in column (4) of the Table below to be disqualified for being
chosen as, and for being a member of either House of the Parliament or of the Legislative Assembly
or Legislative Council of a State/Union Territory for a period of three years from the date of
this orders:—

TABLE

S.No. | Number & Namr of

the Constituency

Name &
Name of the
Constituency

Name & Address of the
Candidate

Reason of
desqualification

2

3

4

5

1 General Election to
the Bihar
Legislative

Assembly 2015

04- Bagaha

Saket Kumar Pathak
At-Pathkhauli, Ward-03
PO-Malkauli, PS- Bagaha
Dist- West Champaran, Bihar

Failure to lodge
any account of
Election
Expenses

2 -do-

6-Nautan

Islam

Nohlla-Baswaria,

Ward No-29

PS- Bettiah Town,
Distt- West Champaran,
Bihar

-do-

08-Bettiah

Kedar Prasad

New Ambedkar Colony,
Near Pani Tanki, Khazur
Bana

Sandalpur, Patna
District-West Champaran,
Bihar

-do-

-do-

Mohammad Firoj
Mohalla- Ganj No.- 2
Word No- 19 Bettiah.
P.S- Betiah Town
Distt- West Champaran,
Bihar

-do-

10- Raxaul

Naiyar Alam
Vill-pakahi, P.O-Andhra,
P.S-Adapur,

Dist- East Champaran,
Motihari, Bihar

-do-




fgR ToTe (IMTURY), 12 Je$ 2018

S.No.

Number & Namr of
the Constituency

Name &
Name of the
Constituency

Name & Address of the
Candidate

Reason of
desqualification

[

2

3

4

5

General Election to
the Bihar
Legislative
Assembly 2015

12- Narkatia

Shambhu Sharan Prasad
Vill+P.O-Narkati,

P.S- Darpa,
Block-Chhauradano
Distt-East Champaran, Bihar.

Failure to lodge
any account of
Election
Expenses

-do-

16-Kalyanpur

Pintu Rani

Vill-Siswa Narsingh,
P.O-Rajpur, P.S- Kalyanpru,
Distt- East Champaran, Bihar

-do-

-do-

17-Pipra

Nagendra Sahani
Vill-Baishaha,

P.O-Chakia,

Dist- East Champaran, Bihar

-do-

-do-

18-
Madhuban

Rahul Kumar
Vill+P.O-Devkuliya,

P.S- Phenhara,

Dist- East Champaran, Bihar

-do-

10

-do-

-do-

Bhagwan Sah

Vill+P.O- Sunderpatti,
Via-Chaita, P.S- Pakaridayal,
Dist- East Champaran,Bihar

-do-

11

-do-

18-Madhuban

Syead Mohammad Imam
Vill- Jogauliya, tola gulab
Khan, P.O- Rupani,

P.S- Madhuban,

Dist- East Champaran, Bihar

-do-

12

-do-

20-Chiraiya

Imtiyazul Haque
Vill+P.O-Madhopur,

P.S- Chiraiya,

Dist-East Champaran, Bihar

-do-

13

-do-

31-Harlakhi

Bechu mishra
Vill-Rampur
P.O+P.S-Madhawapur,
Dist- Madhubani

-do-

14

-do-

-do-

Chhedi Mandal
Vill-Kamlapathpatti,
P.O-Khauna, P.S- Harlakhi,
Distt- madhubani

Pin code- 847240, Bihar

-do-

15

-do-

85-
Bahadurpur

Amar Kumar paswan
Village-Mirzapur Ramnagar,
Post-Laheriasarai,

P.S- Bahadurpur

Distt- Darbhanga, Bihar

-do-

16

-do-

89- Aurai

Mohamd Saifee
Vill-Khangura Dih

P.O- Khangura

Thana- Katra,

Distt- Muzaffarpur, Bihar

-do-
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S.No.

Number & Namr of
the Constituency

Name &
Name of the
Constituency

Name & Address of the
Candidate

Reason of
desqualification

2

3

4

5

General Election to
the Bihar
Legislative
Assembly 2015

92- Sakra
(SC)

Prem Kumar
Vill-Kaparpura, P.O-
Chhapra,

P.S- Kanti,

Distt- Muzaffarpur, Bihar

Failure to lodge
any account of
Election
Expenses

18

-do-

94-
Muzaffarpur

Alok Kumar

Mohalla- Jhitkahiya,
Ward No- 02,

Thana- Brahampura,
Distt- Muzaffarpur, Bihar

-do-

19

-do-

-do-

Birju Kumar Sah
Vill- Chakgazi
P.O- Bhikhanpur
P.S- Ahiyapur
Muzaffarpur, Bihar

-do-

20

-do-

-do-

Priya Ranjan

Mohalla- Choti Kalyani,
P.O- Head Office,

P.S- Town

Distt- Muzaffarpur,Bihar

-do-

21

-do-

95- Kanti

Umesh Paswan
Mubhallah-Laxmi Chowk
Ward No.1,

Post- M.I.T,

P.S- Brahmpura,

Distt- Muzaffarpur, Bihar

-do-

22

-do-

-do-

Laddu Sahani

Village- Bhediyahi Soti,
Post- Haridaspur,

P.S- Bhore, Dist-Gopalganj,
Pin-841226,Bihar

-do-

23

-do-

101-
Gopalganj

Dr. Rajesh Kumar Vernawal
Vill+P.O-Lamichaur,

P.S- Bhore, Dist-Gopalganj,
Pin-841226, Bihar

-do-

24

-do-

129-Mahnar

Umashankar Paswan
At- Ishakpur, P.S- Mahnar,
Distt- Vaishali, Bihar

-do-

25

-do-

130- Patepur
(SO

Ram Kripal Paswan

Vill- Raghopur narsanda,
Post- Kumar Bajitpur,

P.S- Patepur, Distt- Vaishali,
P.S- Patepur, Distt- Vaishali,
Pin Code- 843110, Bihar

-do-

26

-do-

-do-

Bindeshwar Ram
Vill-Dubauli, P.O- Bhadar,
P.S- O.P Naya Bhojpur,
District- Buxar, Bihar

-do-
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S.No. | Number & Namr of Name & Name & Address of the Reason of
the Constituency Name of the Candidate desqualification
Constituency
1 2 3 4 5
27 General Election to 201- Vinit Kumar Mishra Failure to lodge
the Bihar Dumraon Vill- Dubauli, P.O- Bhadar, any account of
Legislative P.S- Sikraul, District- Buxar, Election
Assembly 2015 Bihar Expenses
28 -do- -do- Rahul Pratap Singh -do-
Vill+P.O-Chilhari
P.S- O.P Naya Bhojpur,
District- Buxar, Bihar
By Order,
ANAND KUMAR PATHAK,
SECRETARY,

ELECTION COMMISSION OF INDIA.

srefteren, AT qSumed,

fIgR, 9e1 gRT yaIfea va gfsal
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